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BHS-DN/11.00/1A

RAJYA SABHA
Wednesday, the 18" December, 2024 / Agrahayana 27, 1946 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Papers to be laid on the Table.

PAPERS LAID ON TABLE

i SR GeRt : Heied, H FleiRad o= 99T Ued R Il g :-

I. A copy (in English and Hindi) of the Ministry of Education
(Department of School Education and Literacy) Notification No. G.S.R.
384(E)., dated the 12" July, 2024, publishing the National Council for
Teacher Education (Amendment) Rules, 2024, under Section 33 of the
National Council for Teacher Education Act, 1993, along with delay
statement.

Il. A copy each (in English and Hindi) of the following papers: -

(i) (a) Annual Report and Accounts of the Samagra Shiksha,
Telangana, for the year 2022-23, together with the Auditor’s
Report on the Accounts.

(b) Review by Government on the working of the above Project.

(o) Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

(i) (a) Annual Report of the Samagra Shiksha, U.T. of Puducherry,
for the year 2023-24.

(b) Review by Government on the working of the above Project.



(iit) ()

(b)

(©)
(d)

(v) (a)

(b)

(©)
(d)

V) (@)

(b)

(©)
(d)

vi) (a)

(b)
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Annual Report of the Samagra Shiksha, U.T. of Ladakh for the
year 2020-21.

Annual Accounts of the Samagra Shiksha, U.T. of Ladakh for
the year 2020-21, and the Audit Report thereon.

Review by Government on the working of the above Project.

Statement giving reasons for the delay in laying the papers
mentioned at (a) and (b) above.

Annual Report of the Samagra Shiksha, U.T. of Ladakh for the
year 2021-22.

Annual Accounts of the Samagra Shiksha, U.T. of Ladakh for
the year 2021-22, and the Audit Report thereon.

Review by Government on the working of the above Project.

Statement giving reasons for the delay in laying the papers
mentioned at (a) and (b) above.

Annual Report of the Samagra Shiksha, U.T. of Ladakh for the
year 2022-23.

Annual Accounts of the Samagra Shiksha, U.T. of Ladakh for
the year 2022-23, and the Audit Report thereon.

Review by Government on the working of the above Project.

Statement giving reasons for the delay in laying the papers
mentioned at (a) and (b) above.

Annual Report and Accounts of the National Bal Bhavan
(NBB), New Delhi, for the year 2023-24, together with the
Auditor’s Report on the Accounts.

Review by Government on the working of the above
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Institution.

(c) Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

(vii) (@) Annual Report of the Navodaya Vidyalaya Samiti, NOIDA,
Gautam Budh Nagar, Uttar Pradesh, for the year 2023-24.

(b) Annual Accounts of the Navodaya Vidyalaya Samiti, NOIDA,
Gautam Budh Nagar, Uttar Pradesh, for the year 2023-24,
and the Audit Report thereon.

(c) Review by Government on the working of the above Samiti.

(vii) (@) Annual Report of the Kendriya Vidyalaya Sangathan, New
Delhi, for the year 2023-24.

(b) Annual Accounts of the Kendriya Vidyalaya Sangathan, New
Delhi, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above
Sangathan.

ll. A copy each (in English and Hindi) of the following papers: -

(i) (a2) Annual Report and Accounts of the National Council for
Vocational Education and Training (NCVET), New Delhi, for
the year  2023-24, together with the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Council.

(i) (a) Annual Report and Accounts of the National Institute for
Entrepreneurship  and Small Business  Development
(NIESBUD), NOIDA, for the year 2023-24, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of above Institute.
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(i) (a) Annual Report and Accounts of the Indian Institute of
Entrepreneurship (IIE), Guwahati, Assam, for the year 2023-
24, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above institute.

$t PO 91 : HEIed, § =R 9l &l Gb-Ush Uiy (ISt do
=t o) I Ued IR TEAT g -

(i) (a) Annual Report of the National Council for Cooperative Training
(NCCT), New Delhi, for the year 2023-24.

(b) Annual Accounts of the National Council for Cooperative
Training (NCCT), New Delhi, for the year 2023-24, and the
Audit Report thereon.

(c) Review by Government on the working of the above Council.

(i) (a) Annual Report of the National Cooperative Union of India
(NCULI), New Delhi, for the year 2023-24.

(b) Annual Accounts of the National Cooperative Union of India
(NCUI), New Delhi, for the year 2023-24, and the Audit
Report thereon.

#il e ¥ : wEiey, § 9 A 9 SifftE, 2007 B GRT
155 @1 IU-GRT (3) & AL & HATe, T A1 9, 0 ' g H
3ITHRY HT UGl U Wil (Fenege) a9, 2024 BT IHTRIGT R 916l T8
AT HI ARG G141, 1. 4. 137, fodid 6 fagar - 12
3TFCaR, 2024 (AT TSI DI Ueh Ufel (3USH q2T f2aT 7) |4
Jeol IR Gl &l

#t Y. g, qui : gElqy, H F=TTaRad oFf 99T Uee IR Y@l § :-

|. A copy each (in English and Hindi) of the following papers, under
sub-section (1) (b) of Section 394 of the Companies Act, 2013: -




0 @
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Fifty-first Annual Report and Accounts of the Artificial Limbs
Manufacturing Corporation of India (ALIMCO), Kanpur, Uttar
Pradesh, for the year 2023-24, together with  the Auditor's
Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

Review by Government on the working of the above
Corporation.

Thirty-second Annual Report and Accounts of the National
Backward Classes Finance and Development Corporation
(NBCFDC), New Delhi, for the year 2023-24, together with
the Auditor's Report on the Accounts and the comments of
the Comptroller and Auditor General of India thereon.

Review by Government on the working of the above
Corporation.

Il. A copy each (in English and Hindi) of the following papers, under

sub-section (4) of Section 24 and Section 25 of the National Trust for

Welfare of Persons with Autism, Cerebral Palsy, Mental Retardation and
Multiple Disabilities Act, 1999: -

(2)

(b)

Annual Report and Accounts of the National Trust for the
Welfare of Persons with Autism, Cerebral Palsy, Mental
Retardation and Multiple Disabilities (Divyangjan), New Delhi,
for the year 2023-24, together with the Auditor’s Report on the
Accounts.

Review by Government on the working of the above Trust.

lll. A copy (in English and Hindi) of the Annual Report of the Senior

Citizens” Welfare Fund, for the year 2023-24, under sub-section (3) of
Section 127 of the Finance Act, 2015.



6
Uncorrected/Not for publication — 18.12.2024

IV. A copy each (in English and Hindi) of the following papers: -

(i) (a) Annual Report and Accounts of the Devnar Foundation for the
Blind, Hyderabad, Telangana, for the year 2023-24, together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above
Foundation.

(i) (a) Annual Report and Accounts of the Bhadrachalam Agency for
Rural Development Rehabilitation and Educational Society for
Handicapped (BRESH), Kothagudem, Telangana, for the
year 2023-24, together with  the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Agency.

V. A copy (in English and Hindi) of the Memorandum of Understanding
between the Government of India [Department of Empowerment of
Persons with Disabilities (Divyangjan), Ministry of Social Justice and
Empowerment] and the Artificial Limbs Manufacturing Corporation of
India (ALIMCO), Kanpur, Uttar Pradesh for the year 2024-25.

Y 31614 <*T - HEIey, H foiRad o quT ueel IR R g :-
. A copy each (in English and Hindi) of the following Notifications of the

Ministry of Road, Transport and Highways, under Section 10 of the
National Highways Act, 1956 -

(1) S.0.2874(E)., dated the 19" July, 2024, levying User Fee for
the project of two lane with paved shoulder of Bilaspur to
Mungeli Section of NH-130A in the State of Chhattisgarh.

(2) S.0.2875(E)., dated the 19" July, 2024, levying User Fee for
the project of 8 lane of Delhi-Vadodara Expressway on
National Highway No. NH-4 in the State of Rajasthan.
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S.0. 2876(E)., dated the 19" July, 2024, levying User Fee for
the project of four or more lane of Barasat- Krishnagar Section
of NH-12 (Old NH-34) in the State of West Bengal.

S.0. 2877(E)., dated the 19" July, 2024,levying User Fee for
the project of four or more lane Section of Kodad - Khammam
Section of NH-365A in the State of Telangana.

S.0. 2978(E)., dated the 26" July, 2024, levying User Fee for
the project of four or more lane of Patna-Gaya-Dobhi Section
of NH Number 22(Old NH-83) in the State of Bihar.

S.0. 2979(E)., dated the 26" July, 2024, levying User Fee for
the project of four or more lane of Udhampur-Ramban-
Maroog Section of NH No. 1A (New NH-44) in the UT of
Jammu & Kashmir.

S.0. 3017(E)., dated the 29" July, 2024, levying User Fee for
the project of four lane of Bodhre — Dhule Section of NH-52
(Old NH-211) in the State of Maharashtra.

S.0. 3018(E)., dated the 29" July, 2024, levying User Fee for
the project of four or more lane of Palma-Gumla Section of
NH-23 (New NH-43) in the State of Jharkhand.

S.0. 3041(E)., dated the 30" July, 2024, levying User Fee for
the project of four and more lane of 4-lane NH-344P till
Sonepat bypass of NH-352A at village Barwasani, Sonipat in
Haryana as SPUR of 344M.

S.0. 3042(E)., dated the 30" July, 2024, levying User Fee for
the project of two/four lane of Dangiyawas — Jajiwal Section
of NH No. 125A in the State of Rajasthan.

S.0. 3043(E)., dated the 30" July, 2024, levying User Fee for
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the project of Bharuch-Surat Section of National Highyway
Number 48 in the State of Gujarat.

S.0. 3044(E)., dated the 30" July, 2024, levying User Fee for
the project of four or more lane of Kodinar — Veraval Section
of NH-8E and NH-8D in the State of Gujarat.

S.0. 3119(E)., dated the 5" August, 2024, levying User Fee
for the project of 2/4 lane Section of Pimpalner to Satana of
NH No. 752G in the State of Maharashtra.

S.0. 3130(E)., dated the 5™ August, 2024, levying User Fee
for the project of two lane with paved shoulder of Amboli
Junction-Ajara-Sankeshwar Section of NH No0.548H in the
State of Maharashtra.

S.0. 3131(E)., dated the 5" August, 2024, levying User Fee
for the project of four lane of Cuttack — Angul Section of NH
No. 55 (Old NH No. 42) in the State of Odisha.

S.0. 3132(E)., dated the 5" August, 2024, levying User Fee
for the project of four or more lane of Cuttack — Angul Section
of NH No. 55 (Old NH No. 42) in the State of Odisha.

S.0. 3208(E)., dated the 7" August, 2024, levying User Fee
for the project of 2/4 lane of Jammu ring Road (NH-244A) of
National Highway Number NH44 in the UT of J&K.

S.0. 3209(E)., dated the 7" August, 2024, levying User Fee
for the project of six lane Section of Surat — Dahisar Section of
NH-8 in the State of Gujarat and Maharashtra.

S.0. 3237(E)., dated the 9" August, 2024, levying User Fee
for the project of four or more lane of Bakhtiyarpur-Mokama
Section of NH No. 31in the State of Bihar.
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(20) S.0. 3238(E)., dated the 9" August, 2024, levying User Fee
for the project of four or more lane of Bakhityarpur — Rajauli
Section of National Highway number 20 (Old NH-31) in the
State of Bihar.

(21) S.0. 3250(E)., dated the 12" August, 2024, declaring the
highways, as mentioned therein, as National Highways in the
State of Maharashtra.

(22) S.0. 3259(E)., dated the 12" August, 2024, amending the
Principal Notification No. S.0. 1096(E), dated the 4" August,
2005.

(23) S.0. 3261(E)., dated the 12" August, 2024, amending the
Principal Notification No. S.0. 1096(E), dated the 4" August,
2005.

(24) S.0. 3441(E)., dated the 12" August, 2024, levying User Fee
for the project of two lane with paved shoulder of Nagaon
Bypass to KaliaborTiniali to Dolabari Section of NH No. 127
and of NH No. 715 in the State of Assam.

(25) S.0. 3442(E)., dated the 12" August, 2024, levying User Fee
for the project of four lane of Dolabari to Jamuguri Section of
NH-715 in the State of Assam.

(26) S.0. 3460(E)., dated the 14™ August, 2024, levying User Fee
for the project of 2/4 lane Section of Dewal-Dungarpur-
Hirata-Varda-Sagwara section of National Highway No. 927A
in the State of Rajasthan.

(27) S.0. 3461(E)., dated the 14™ August, 2024, levying User Fee
for the project of 8 lane Section of NH No. NE-4 in the State of
Gujarat.
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(28) S.O. 3463(E)., dated the 14" August, 2024, amending the
Principal Notification No. S.0. 1096(E), dated the 4" August,
2005.

(29) S.0. 3518(E)., dated the 20" August, 2024, levying User Fee
for the project of four-lane Greenfield Delhi-Amritsar-Katra
Expressway on EPC mode.

(30) S.0. 3543(E)., dated the 21° August, 2024, exempting the
user fee collection for the project stretch under Notification
No. S.0. 3132 (E), dated 15" September, 2020.

(31) S.0. 3604(E)., dated the 23 August, 2024, levying User Fee
for the project of 2/4 lane Section of Pandharpur to Sangola
Section of National Highway Number 965C in the State of
Maharashtra.

(32) S.0. 3605(E)., dated the 23" August, 2024, levying User Fee
for the project of two lane with paved shoulder of Indapur to
Agardanda Section of National Highway Number 548A in the
State of Maharashtra.

(33) S.0. 3606(E)., dated the 23" August, 2024, levying User Fee
for the project of 2/4 lane Section of Barmer — Ghagariya
Section of NH-25 Ext in the State of Rajasthan.

(34) S.0. 3634(E)., dated the 28" August, 2024, levying User Fee
for the project of two lane with paved shoulders of Tindivanam
to Krishnagiri of National Highway Number 66 (New NH No
77) in the State of Tamil Nadu.

(35) S.0. 3635(E)., dated the 28"™ August, 2024, levying User Fee
for the project of Nagpur Ring Road Section of NH-353J in the
State of Maharashtra.



1
Uncorrected/Not for publication — 18.12.2024

(36) S.0. 3711(E)., dated the 30" August, 2024, levying User Fee
for the project of 2/4 or more lane Section of Tanot-Jaisalmer
Section of NH-68 and Mokal-Sarkaritala Section of NH-968 in
the State of Rajasthan.

(37) S.0. 3712(E)., dated the 30" August, 2024, levying User Fee
for the project of four or more lane Section of Rajamunda —
Barkote Section of NH No. 23 (New NH No. 143) in the State
of Odisha.

(38) S.0. 3802(E)., dated the 4™ September, 2024, levying User
Fee for the project of four lane with paved shoulder of Beawar-
Gomti Section of NH-08 (New NH-58) in the State of
Rajasthan.

(39) S.0. 3803(E)., dated the 4™ September, 2024, levying User
Fee for the project of two lane with paved shoulders of
Raisinghnagar — Gajsinghpur —Karanpur - Sadhuwali
(Ganganagar) Section of National Highway number -9 11 in
the State of Rajasthan.

(40) S.0. 3829(E)., dated the 6™ September, 2024, levying User
Fee for the project of four/six lane Sections of Vadodara-
Bharuch section of National Highway number 48 (Old NH-8)
in the State of Gujarat.

(41) S.0. 3857(E)., dated the 9" September, 2024, levying User
Fee for the project of Renigunta — Naidupeta of National
Highway number 71 in the State of Andhra Pradesh.

(42) S.0. 3858(E)., dated the 9" September, 2024, levying User
Fee for the project of two lane with paved shoulder of
Thoppur-Mettur-Bhavani-Erode Section of NH-544H in the
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state of Tamil Nadu.

(43) S.0. 3859(E)., dated the 9" September, 2024, levying User
Fee for the project of four lane of Pondicherry — Tindivanam
Section of the National Highway number 32 in the State of
Tamil Nadu & UT of Puducherry.

(44) S.0. 3860(E)., dated the 9" September, 2024, levying User
Fee for the project of four or more lane of Bahadurganj to
Araria Section of NH-327E in the State of Bihar.

(45) G.S.R. 556(E)., dated the 10" September, 2024, publishing
the National Highways Fee (Determination of Rates and
Collection) Rules, 2024.

(46) S.0. 3908(E)., dated the 12" September, 2024, amending
the Principal Notification No. S.0. ¢89(E), dated the 4™ April,
2011.

(47) S.0. 3910(E)., dated the 12" September, 2024, amending the
Principal Notification No. S.0. 1096(E), dated the 4" August,
2005.

(48) S.0. 3911(E)., dated the 12" September, 2024, amending the
Principal Notification No. S.0. ¢89(E), dated the 4™ April,
2011.

(49) S.0. 3912(E)., dated the 12" September, 2024, declaring the
highways, as mentioned therein, as National Highways in the
State of Guijarat.

(50) S.0. 3921(E)., dated the 12" September, 2024, levying User
Fee for the project of two lane with paved shoulder of Paderu
— Gondiguda and Gondiguda — Araku (up to Bhalluguda)
Section of National Highway number 516E in Andhra Pradesh.
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(51) S.0. 3923(E)., dated the 12" September, 2024, levying User
Fee for the project of two lane with paved shoulders of the
Pasarlapudi to Losari Section of National Highway number
NH-214 and NH-214A [New NH-216)] in the State of Andhra
Pradesh.

(52) S.0. 3924(E)., dated the 12" September, 2024, levying User
Fee for the project of 2/4 lane with paved shoulder Section of
Puruliya (JHR Border) — Balarampur- Chandil (Junction with
NH-33) Section of National Highway number 18 (Old NH-32)
in the State of Jharkhand & West Bengal.

(563) S.0. 3925(E)., dated the 12" September, 2024, levying User
Fee for the project of 2/4 lane with paved shoulder Section of
Raipur-Visakhapatnam Section of National Highway number-
26 in the State of Andhra Pradesh.

(54) S.0. 3926(E)., dated the 12" September, 2024, levying User
Fee for the project of 2/4 lane Section of Duttaluru to Kavali
Section of National Highway number 167/BG in the State of
Andhra Pradesh.

(65) S.0. 4042(E)., dated the 19" September, 2024, levying User
Fee for the project of 2/4 lane Section of Allahganj-Miranpur-
Katra Section on National Highway No. NH-730C in the State
of Uttar Pradesh.

(56) S.0. 4043(E)., dated the 19" September, 2024, levying User
Fee for the project of 2/4 lane Section of Chintakunta to Adoni
Section of National Highway Number 167 in the State of
Andhra Pradesh.

(567) S.0. 4082(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 1096(E), dated the 4"
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August, 2005.

(58) S.0. 4083(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 1096(E), dated the 4"
August, 2005.

(59) S.0. 4084(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 1096(E), dated the 4"
August, 2005.

(60) S.O. 4085(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 1096(E), dated the 4"
August, 2005.

(61) S.0. 4352(E)., dated the 8" October, 2024, declaring the
highways, as mentioned therein, as National Highways in the
States of Uttar Pradesh, Rajasthan and Madhya Pradesh.

(62) S.0. 4369(E)., dated the 8" October, 2024, levying User Fee
for the project of two lane with paved shoulder of
Nagapattinam to Thanjavur Section of National Highway
number 83 (Old NH-67) in the State of Tamil Nadu.

(63) S.0. 4371(E)., dated the 8" October, 2024, levying User Fee
for the project of 2/4 lane Section of Dindigul-Nathem-
Kottampatty Section of National Highway number 383 in the
State of Tamil Nadu.

(64) S.0. 4385(E)., dated the 9" October, 2024, levying User Fee
for the project of four or more lane of Villupuram to Puducherry
Section of National Highway number 45A (New NH-332) in
the State of Tamil Nadu & Puducherry.

(65) S.0. 4394(E)., dated the 10" October, 2024, levying User
Fee for the project of four lane Section of Aurangabad to
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Bidkin to Paithan Section of National Highway number 752E in
the State of Maharashtra.

(66) S.0. 4506(E)., dated the 15" October, 2024, levying User
Fee for the project of two lane with paved shoulders Section of
KhamgaonDeulgaonSakarsha Section of National Highway
number 548C in the State of Maharashtra.

(67) S.O. 4540(E)., dated the 16" October, 2024, levying User
Fee for the project of four lane of Anmednagar Bypass Section
of NH-61in the State of Maharashtra.

(68) S.0. 4562(E)., dated the 17" October, 2024, rescinding the
Notification No. S.0. 694(E), dated the 10" March, 2015.

(69) S.0. 4563(E)., dated the 17" October, 2024, amending the
Principal Notification No. S.0. 3228(E), dated the 11" August,
2021.

(70) S.0. 4564(E)., dated the 17" October, 2024, amending the
Principal Notification No. S.0. 1096(E), dated the 4" August,
2005.

(71) S.0O. 4584(E)., dated the 18" October, 2024, levying User
Fee for the project of four or more lane of Chilakaluripet —
Vijayawada Section of National Highway number 5 (New NH-
16) in the State of Andhra Pradesh.

(72) S.0. 4657(E)., dated the 24™ October, 2024, levying User
Fee for the project of 2/4 lane Section of Bidar-Humnabad
Section of NH-50 in the State of Karnataka.

(73) S.0. 4721(E)., dated the 29" October, 2024, directing that
the National Highways & Infrastructure Development
Corporation Limited shall exercise the function relating to the



16
Uncorrected/Not for publication — 18.12.2024

development and maintenance of the stretch, as mentioned
therein, in the State of West Bengal.

(74) S.0. 4722(E)., dated the 29" October, 2024, amending the
Principal Notification No. S.0. 1096(E), dated the 4™ August,
2005.

(75) S.0. 4791(E)., dated the 4™ November, 2024, levying User
Fee for the project of four lane of the Hassan — Maranahally
Section of NH-75 in the State of Karnataka.

(76) S.O. 4818(E)., dated the 5" November, 2024, levying User
Fee for the project of two lane with paved shoulders of Aurad
to Bidar Section of NH-161A in the State of Karnataka.

(77) S.0. 4872(E)., dated the 11" November, 2024, levying User
Fee for the project of use of section on National Expressway
No. NE4 in the State of Rajasthan.

(78) S.0. 4873(E)., dated the 11" November, 2024, levying User
Fee for the project of four or more lane of Malout-Mandi
Dabwali  Section (including Malout& Mandi Dabwali
Bypasses) of NH-09 in the State of Punjab & Haryana.

(79) S.0. 4907(E)., dated the 12" November, 2024, levying User
Fee for the project of four or more lane of Angul Sambalpur
Section of NH-42 (New NH-55) in the State of Odisha.

(80) S.O. 4908(E)., dated the 12" November, 2024, levying User
Fee for the project of four lane of Duburi — Chandikhole
Section of NH-53 (old NH-200) In the State of Odisha.

(81) S.0. 4914(E)., dated the 13" November, 2024, levying User
Fee for the project of four or more lane section of
Ananthapuramu - Mudigubba section of NH-42 in the State of
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Andhra Pradesh.

(82) S.0. 4915(E)., dated the 13" November, 2024, levying User
Fee for the project of two lane with paved shoulder Section of
Malakonda to Singarayakonda Section of NH-167B in the
State of Andhra Pradesh.

(83) S.0. 4929(E)., dated the 14" November, 2024, levying User
Fee for the project of four lane with paved shoulder of
Champa-Korba-Katghora Section of NH-149B in the State of
Chhattisgarh.

(84) S.0. 4959(E)., dated the 19" November, 2024, levying User
Fee for the project of 2/4 lane of Rampur-Kathgodam Section
of NH-87 (New NH-9, 109) in the State of Uttarakhand.

(85) S.0. 4960(E)., dated the 19" November, 2024, levying User
Fee for the project of four lane of Punjab/Himachal Border to
Sihuni of NH-20 (New NH-154) of Pathankot-Mandi Section
in the State of Himachal Pradesh.

(86) S.0. 4961(E)., dated the 19" November, 2024, levying User
Fee for the project of four lane Stretch of NH-4 (new NH-48)
(Chennai Bypass Phase-l) and NH-5 (new NH-16) (Chennai
Bypass Phase-ll) in the State of Tamil Nadu.

(87) S.0. 4962(E)., dated the 19" November, 2024, levying User
Fee for the project of six lane of Gurgaon-Kotputli-Jaipur
Section of NH-48 in the State of Haryana and Rajasthan.

(88) S.0. 4963(E)., dated the 19" November, 2024, levying User
Fee for the project of four or more lane of Poondiyankuppam
to Sattanathapuram Section of NH-45A (New NH-32) in the
State of Tamil Nadu.
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(89) S.0. 5065(E)., dated the 26™ November, 2024, levying User
Fee for the project of four or more lane Section of NH-752D in
the State of Madhya Pradesh.

(90) S.0. 5070(E)., dated the 26™ November, 2024, levying User
Fee for the project of four lane of National Highway (Outer
Ring Road) Nagpur City (Pkg-1) section of NH-53 in the
State of Maharashtra.

(91) S.0. 5071(E)., dated the 26" November, 2024, levying User
Fee for the project of four or more lane Section of Baramati-
Indapur Section of NH-965G in the State of Maharashtra.

(92) S.0. 5072(E)., dated the 26" November, 2024, levying User
Fee for the project of four or more lane of Obedullaganj to
ltarsi Section including Ratapani Section of NH-69 (New NH-
46) in the State of Madhya Pradesh.

(93) S.0. 5073(E)., dated the 26" November, 2024, levying User
Fee for the project of four laning of Sethiyathope —
Cholpauram section of NH-45C (New NH-36) in the State of
Tamil Nadu.

(94) S.0. 5164(E)., dated the 29" November, 2024, levying User
Fee for the project of four or more lane of Indapur-Tondale
section of NH-965G in the State of Maharashtra.

(95) S.0. 5165(E)., dated the 29" November, 2024, levying User
Fee for the project of four or more lane section of Maroog-
Banihal-Quazigund section of NH-1A (New NH-44) in the
State of Jammu & Kashmir.

(96) S.0. 5166(E)., dated the 29" November, 2024, levying User
Fee for the project of four or more lane of Vadipatti to
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Thamaraipatti Section of NH-744A in the State of Tamil Nadu.

(97) S.O. 5246(E)., dated the 5" December, 2024, levying User
Fee for the project of two lane with paved shoulder of
Mhaswad-Piliv-Pandharpur Section of NH-548E in the State
of Maharashtra.

(98) S.0. 5247(E)., dated the 5" December, 2024, levying User
Fee for the project of 2/4 lane section for BRT Tiger Reserve
Boundary to Bangalore Section of NH-209 in the State of
Karnataka.

(99) S.0. 5295(EF)., dated the 9" December, 2024, levying User
Fee for the project of two lane with pavedshoulders of Makhu-
Arifke, Section of NH-703A in the State of Punjab.

Il. A copy each (in English and Hindi) of the following Notifications of
the Ministry of Road, Transport and Highways, issued under Section 11
of the National Highways Authority of India Act, 1988: -

(1) S.0. 3255(F)., dated the 12" August, 2024, rescinding the
Notifications bearing Nos. S.0. 1022(E), dated the 9" March,
2020 and S.0. 2644(E), dated the 6™ August, 2020.

(2) S.0. 3256(E)., dated the 12" August, 2024, amending the
Principal Notification No. S.0. 1667(E), dated the 26" May,
2020.

(3) S.0. 3257(E)., dated the 12" August, 2024, amending the
Principal Notification No. S.0. 1667(E), dated the 26" May,
2020.

(4) S.0.3258(E)., dated the 12" August, 2024, entrusting certain
stretches of National Highways, as mentioned therein, to the
National Highways Authority of India, in the State of Punjab.
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S.0. 3260(E)., dated the 12" August, 2024, entrusting certain
stretches of National Highways, as mentioned therein, to the
National Highways Authority of India, in the State of Gujarat.

S.0. 3462(E)., dated the 14™ August, 2024, amending the
Principal Notification No. S.0. 452(E), dated the 16" March,
2012.

S.0. 3909(E)., dated the 12" September, 2024, entrusting
certain stretches of National Highways, as mentioned therein,
to the National Highways Authority of India, in the State of
Madhya Pradesh.

S.0. 4086(E)., dated the 20" September, 2024, entrusting
certain stretches of National Highways, as mentioned therein,
to the National Highways Authority of India, in the State of
Maharashtra.

S.0. 4087(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 1055(E), dated the 12"
March, 2020.

S.0. 4088(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 6016(E), dated the 22"
December, 2022.

S.0. 4089(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 2265(E), dated the 12"
June, 2024.

S.0. 4090(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 3096(E), dated the 22"
September, 2017.

S.0. 4091(E)., dated the 20" September, 2024, amending
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the Principal Notification No. S.0. 1055(E), dated the 12"
March, 2020.

(14) S.0. 4092(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 4145(E), dated the 18"
November, 2020.

(15) S.0. 4093(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 1585(E), dated the 10"
November, 2005.

(16) S.0. 4094(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 724(E), dated the 8" May,
2007.

(17) S.0. 4095(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 2427(E), dated the 22"
September, 2009.

(18) S.0. 4096(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 994(E), dated the 4™ May,
2011.

(19) S.0. 4097(E)., dated the 20" September, 2024, amending
the Principal Notification No. S.0. 863(E), dated the 1% April,
2013.

(20) S.0. 5010(E)., dated the 22" November, 2024, entrusting
certain stretches of National Highways, as mentioned therein,
to the National Highways Authority of India, in the States of
Uttar Pradesh, Rajasthan and Madhya Pradesh.

SHRI SUKANTA MAJUMDAR: Sir, | lay on the Table—

I. A copy (in English and Hindi) of the Ministry of Education
(Department ~ of  Higher ~ Education)  Notification No.
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PU/LC/Amendments/2023-24/F. No. 39-12/2023-CU-I., dated the 5"
December, 2023, amending Statute 1(1) of the Pondicherry University
Act, 1985, under sub-section (2) of Section 44 of the said Act, along
with delay statement.

Il. A copy (in English and Hindi) of the Ministry of Education
(Department ~ of  Higher  Education)  Notification No.
CUJ/Statute/1/2010/Part/1., dated the 17" May, 2024, publishing the
Central University of Jharkhand (Amendment) Statutes, 2024, under
sub-section (2) of Section 43 of the Central Universities Act, 2009,
along with delay statement.

ll. A copy (in English and Hindi) of the Ministry of Education
(Department ~ of  Higher ~ Education)  Notification No.
IM/Mumbai/BS/2024/01., dated the 29" November, 2024, publishing
the Indian Institute of Management, Mumbai Regulations, 2024, under
Section 37 of the Indian Institutes of Management Act, 2017.

IV. A copy each (in English and Hindi) of the following papers, under
sub-section (4) of Section 28 and sub-section (5) of Section 23 of the
Indian Institute of Management Act, 2017 -

(i) (a) Annual Report and Accounts of the Indian Institute of
Management (IIM), Raipur, Chhattisgarh, for the year 2023-
24, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.

(i) (a) Annual Report and Accounts of the Indian Institute of
Management (IIM), Tiruchirappalli, Tamil Nadu, for the year
2023-24, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.

V. A copy each (in English and Hindi) of the following papers, under
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sub-section (5) of Section 28 and sub-section (3) of Section 37 of the
Indian Institutes of Information Technology (Public-Private Partnership)
Act, 2017: -

0 @

(b)

(©)
(i) (a)

(b)
(i) (a)

(b)
(v) (a)

(b)

Annual Report of the Indian Institute of Information Technology
(IIT), Surat, Gujarat, for the year 2023-24.

Annual Accounts of the Indian Institute of Information
Technology (IlIT), Surat, Gujarat, for the year 2023-24, and
the Audit Report thereon.

Review by Government on the working of the above Institute.

Annual Report and Accounts of the Indian Institute of
Information Technology (IlIT), Kalyani, West Bengal, for the
year 2023-24, together with  the Auditor's Report on the
Accounts.

Review by Government on the working of the above Institute.

Annual Report and Accounts of the Indian Institute of
Information Technology (IlIT), Sri City, Chittoor, Andhra
Pradesh, for the year 2023-24, together with  the Auditor's
Report on the Accounts.

Review by Government on the working of the above Institute.

Annual Report and Accounts of the Indian Institute of
Information Technology (IlIT), Vadodara, Gujarat, for the year
2023-24, together with the Auditor's Report on the
Accounts.

Review by Government on the working of the above Institute.

VI. A copy each (in English and Hindi) of the following papers, under

sub-section (4) of Section 23 of the Institutes of Technology Act, 1961:
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Annual Report of the Indian Institute of Technology (IIT),
Bombay, Maharashtra, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Bombay, Maharashtra, for the year 2023-24, and the Audit
Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT),
Gandhinagar, Gujarat, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Gandhinagar, Gujarat, for the year 2023-24, and the Audit
Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT),
Banaras Hindu University Varanasi, Uttar Pradesh, for the year
2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Banaras Hindu University,Varanasi, Uttar Pradesh, for the year
2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT),
Ropar, Punjab, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Ropar, Punjab, for the year 2023-24, and the Audit Report
thereon.

Review by Government on the working of the above Institute.
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Annual Report of the Indian Institute of Technology (IIT),
Jammu, UT of Jammu & Kashmir, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Jammu, UT of Jammu & Kashmir, for the year 2023-24, and
the Audit Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT),
Roorkee, Uttrakhand, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Roorkee, Uttrakhand, for the year 2023-24, and the Audit
Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT),
Bhilai, Chhattisgarh, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Bhilai, Chhattisgarh, for the year 2023-24, and the Audit
Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT),
Indore, Madhya Pradesh, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Indore, Madhya Pradesh, for the year 2023-24, and the Audit
Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT),
Tirupati, Andhra Pradesh, for the year 2023-24.
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Annual Accounts of the Indian Institute of Technology (IIT),
Tirupati, Andhra Pradesh, for the year 2023-24, and the Audit
Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Technology (IIT), Goa,
for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT),
Goa, for the year 2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.

VII. A copy each (in English and Hindi) of the following papers, under

sub-section (4) of Section 22 of the National Institute of Technology,
Science Education & Research Act, 2007: -

0 (@

(b)

(c)

(i) (a)

(b)
(©)

(i) (a)

Annual Report and Accounts of the National Institute of
Technology (NIT), Jalandhar, Punjab, for the year 2023-24,
together with the Auditor’s Report on the Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report and Accounts of the Sardar Vallabhbhai
National Institute of Technology (SVNIT), Surat, Gujarat, for
the year 2023-24, together with the Auditor’s Report on the
Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report and Accounts of the Malaviya National Institute
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of Technology (MNIT), Jaipur, Rajasthan, for the year 2023-
24, together with the Auditor’s Report on the Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report and Accounts of the Visvesvaraya National
Institute of Technology Nagpur (VNIT), Nagpur, Maharashtra,
for the year 2023-24, together with the Auditor’s Report on the
Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report and Accounts of the Maulana Azad National
Institute of Technology (MANIT), Bhopal, Madhya Pradesh,
for the year 2023-24, together with the Auditor’s Report on the
Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report and Accounts of the National Institute of
Technology, Andhra Pradesh, for the year 2023-24, together
with the Auditor’s Report on the Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report and Accounts of the National Institute of
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Technology, Puducherry, for the year 2023-24, together with
the Auditor’s Report on the Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report and Accounts of the National Institute of
Technology Karnataka (NITK), Surathkal, Karnataka, for the
year 2023-24, together with the Auditor’'s Report on the
Account.

Review by Government on the working of the above Institute.

Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

Annual Report of the Indian Institute of Science Education and
Research (lISER), Kolkata, West Bengal, for the year 2023-
24.

Annual Accounts of the Indian Institute of Science Education
and Research (IISER), Kolkata, West Bengal, for the year
2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.

Annual Report of the Indian Institute of Science Education and
Research (IISER), Tirupati, Andhra Pradesh, for the year
2023-24.

(b) Annual Accounts of the Indian Institute of Science Education

(©)

and Research (IISER), Tirupati, Andhra Pradesh, for the year
2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.
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(xi) (a) Annual Report of the Indian Institute of Science Education and
Research (IISER), Bhopal, Madhya Pradesh, for the year
2023-24.

(b) Annual Accounts of the Indian Institute of Science Education
and Research (lISER), Bhopal, Madhya Pradesh, for the year
2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Institute.

VIll. (1) A copy each (in English and Hindi) of the following papers,
under sub-section (3) of Section 28 and sub-section (4) of Section 29
of the Central Universities Laws (Amendment) Act, 2008: -

(a) Forty-ninth Annual Report of the North-Eastern Hill University
(NEHU), Shillong, Meghalaya, for the year 2022-23.

(b) Annual Accounts of the North-Eastern Hill University (NEHU),
Shillong, Meghalaya, for the year 2022-23, and the Audit
Report thereon.

(c) Review by Government on the working of the above
University.

(2) Statement (in English and Hindi) giving reasons for the delay in
laying the paper mentioned at (1) above.

IX. A copy each (in English and Hindi) of the following papers, under
sub-section (3) of Section 30 and sub-section (4) of Section 31 of the
Assam University Act, 1989: -

(a) Thirty-first Annual Report of the Assam University, Silchar,
Assam for the year 2023-24.

(b) Annual Accounts of the Assam University, Silchar, Assam, for
the year 2023-24, and the Audit Report thereon.
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(c) Review by Government on the working of the above
University.

X. A copy each (in English and Hindi) of the following papers under
Section 38 of the Delhi University Act, 1922: -

(a) One Hundred and First Annual Report (Part | and II) of the
University of Delhi, for the year 2023-24.

(b) Review by Government on the working of the above
University.

Xl. A copy each (in English and Hindi) of the following papers, under
sub-section (5) of Section 25 of the School of Planning and
Architecture Act, 2014+ -

(a) Annual Report and Accounts of the School of Planning and
Architecture (SPA), New Delhi, for the year 2023-24, together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above School.

(c) Chronological Statement showing the sequence of events of
laying of the papers mentioned at (a) above.

XIl. A copy each (in English and Hindi) of the following papers, under
sub-section (3) Section 30 and sub-section (4) of Section 31 of the
Central Universities Act, 2009: -

(a) Annual Report of the Central University of Kashmir, UT of
Jammu and Kashmir, for the year 2023-24.

(b) Annual Accounts of the Central University of Kashmir, UT of
Jammu and Kashmir, for the year 2023-24 and the Audit
Report thereon.

(c) Review by Government on the working of the above
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University.

Xlll. (1) A copy each (in English and Hindi) of the following papers,
under sub-section (3) of Section 32 and sub-section (4) of Section 33
of the English and Foreign Languages University Act, 2006: -

(a) Annual Report of The English and Foreign Languages
University (EFLU), Hyderabad, Telangana, for the year 2022-
23.

(b) Annual Accounts of The English and Foreign Languages
University (EFLU), Hyderabad, Telangana, for the year 2022-
23, and the Audit Report thereon.

(c) Review by Government on the working of the above
University.

(2) Statement (in English and Hindi) giving reasons for the delay in
laying the papers mentioned at (1) above.

XIV. (1) A copy each (in English and Hindi) of the following papers,
under sub-section (2) of section 30 and sub-section (4) of section 31
of the Mahatma Gandhi Antarrashtriya Hindi Vishwavidyalaya Act, 1996:

(a) Annual Report of the Mahatma Gandhi Antarrashtriya Hindi
Vishwavidyalaya, Wardha, Maharashtra, for the year 2022-23.

(b) Annual Accounts of the Mahatma Gandhi Antarrashtriya Hindi
Vishwavidyalaya, Wardha, Maharashtra, for the year 2022-23,
and the Audit Report thereon.

(c) Review by Government on the working of the above
Vishwavidyalaya.

(2) Statement (in English and Hindi) giving reasons for the delay in
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laying the papers mentioned at (1) above.

XV. A copy each (in English and Hindi) of the following papers: -

(2)

(b)

Annual Accounts of the Nagaland University, Lumami,
Nagaland, for the year, 2022-23 and the Audit Report thereon,
under sub- section (4) of Section 32 of the Nagaland
University Act, 1989.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

XVI. A copy each (in English and Hindi) of the following papers: -

0 (@

(b)
(©)

(i) (a)

(b)
(i) ()

(b)
(v) (a)

Annual Report and Accounts of the Shastri Indo Canadian
Institute, New Delhi, for the year 2020-21, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

Annual Report and Accounts of the Board of Apprenticeship
Training (BOAT), Western Region, Mumbai, Maharashtra, for
the year 2023-24, together with the Auditor's Report on the
Accounts.

Review by Government on the working of the above Board.

Annual Report and Accounts of the Board of Apprenticeship
Training (BOAT), Northern Region, Kanpur, Uttar Pradesh for
the year 2023-24, together with the Auditor's Report on the
Accounts.

Review by Government on the working of the above Board.

Annual Report and Accounts of the Board of Practical Training
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(BOPT), Eastern Region, Kolkata, West Bengal, for the year
2023-24, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Board.

Annual Report and Accounts of the Ghani Khan Choudhury
Institute of Engineering and Technology (GKCIET), Malda,
West Bengal, for the year 2023-24, together with the Auditor’s
Report on the Accounts.

Review by Government on the working of the above Institute.

Annual Report and Accounts of the National Institute of
Technical Teachers’ Training and Research (NITTTR),
Chennai, Tamil Nadu for the year 2023-24, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Annual Report and Accounts of the National Institute of
Technical Teachers’ Training and Research (NITTTR),
Bhopal, Madhya Pradesh, for the year 2023-24, together with
the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Annual Report and Accounts of the National Institute of
Technical Teachers’ Training and Research (NITTTR),
Kolkata, West Bengal, for the year 2023-24, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Annual Report and Accounts of the National Institute of
Technical Teachers’ Training and Research (NITTTR),
Chandigarh, Punjab, for the year 2023-24, together with the



34
Uncorrected/Not for publication — 18.12.2024

Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.

sttt Arfash STgR : weiey, § F=fRad U= 91 Ue e IR @l § +-

l. A copy each (in English and Hindi) of the following papers under
Section 14 of the National Commission for Women Act, 1990: -

(a) Annual Report and Accounts of the National Commission for
Women (NCW), New Delhi, for the year 2023-24, together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above
Commission.

Il. A copy each (in English and Hindi) of the following papers: -

(a) Annual Report and Accounts of the Childline India Foundation
(CIF), Mumbai, for the year 2021-22, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above
Foundation.

(o) Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

ot qRfeR AR : AElqy, # FAfaRed U= 9w yod R IEar g «-

(i) (a) Annual Report of the Bharatiya Beej Sahakari Samiti Limited
(BBSSL), New Delhi, for the year 2023-24.

(b) Annual Accounts of the Bharatiya Beej Sahakari Samiti Limited
(BBSSL), New Delhi, for the year 2023-24, and the Audit
Report thereon.

(i) Annual Accounts of the National Federation of Cooperative Sugar
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Factories Limited (NFCSFL), New Delhi, for the year 2023-24, and
the Audit Report thereon.

SHRI GEORGE KURIAN: Sir, | lay on the Table, a copy each (in
English and Hindi) of the following papers: -

(a) Annual Report and Accounts of the Coastal Aquaculture
Authority (CAA), Chennai, Tamil Nadu, for the year 2023-24,
together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Authority.

(Ends)

REPORTS OF DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON COMMUNICATIONS AND
INFORMATION TECHNOLOGY

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, | lay on the
Table, a copy each (in English and Hindi) of the following Reports of
the Department-related Parliamentary Standing Committee on
Communications and Information Technology (2024-25):-

(i) First Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained
in its Fifty-seventh Report on ‘Department of Posts- Initiatives
and Challenges(2023-24)" relating to the Ministry of
Communications ( Department of Posts);

(i) Second Report on ‘Demands for ~ Grants (2024-25)
pertaining to the Ministry of Communications (Department of
Posts);
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(i) Third Report on ‘Demands for Grants (2024-25)" pertaining
to the Ministry of Information and Broadcasting;

(iv) Fourth Report on ‘Demands for Grants (2024-25)" pertaining

to the Ministry of Electronics and Information Technology; and

(v) Fifth Report on ‘Demands for Grants (2024-25)" pertaining to

the  Ministry of  Communications (Department of
Telecommunications).

(Ends)

REPORT OF DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON EXTERNAL AFFAIRS

SHRIMATI KIRAN CHOUDHRY (Haryana): Sir, | lay on the Table, a
copy (in English and Hindi) of the Fourth Report of the Department-
related Parliamentary Standing Committee on External Affairs
(Eighteenth Lok Sabha) on ‘Demands for Grants of the Ministry of
External Affairs for the year 2024-25’

(Ends)

STATEMENTS OF COMMITTEE ON PUBLIC ACCOUNTS
S1. iy Pradt (SR uew) : 781ey, | olid ol |l & FefeRad
DI g DRaTs Gael giae § sidfase Fihdl/ BRI IR SReR
GRT DI T3 M B HIRATg Dbl G2 dTel fdavoll &I Yeb-Yeb Ufel (SIS
3R f2<T ) A Ueel IR Y@ § :-

(i) Sixty-fourth Report (Fourteenth Lok Sabha) on Action Taken by
the Government on the Observations/Recommendations of the
Committee contained in its Thirty-eighth Action Taken Report
(Fourteenth Lok Sabha) on ‘Performance Audit of Department
of Ayurveda, Yoga and Naturopathy, Unani, Siddha and
Homeopathy’;



(i)

(i)

(iv)

V)

(vi)

(vii)
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Twenty-eighth Report (Fifteenth Lok Sabha) on Action Taken
by the Government on the Observations/Recommendations of
the Committee contained in its Ninth Report (Fifteenth Lok
Sabha) on ‘National Programme for Nutritional Support to
Primary Education (Midday Meal Scheme)’;

Seventy-third Report (Fifteenth Lok Sabha) on Action Taken by
the Government on the Observations/Recommendations of the
Committee contained in its Forty-first Report (Fifteenth Lok
Sabha) on ‘Negligent Scrutiny of claims leading to Excess
Payment’;

Thirty-first Report (Sixteenth Lok Sabha) on Action Taken by
the Government on the Observations/Recommendations of the
Committee contained in its Fifty-fifth Report (Fifteenth Lok
Sabha) on ‘Member of Parliament Local Area Development
Scheme (MPLADS)’;

Fifty-sixth Report (Sixteenth Lok Sabha) on Action Taken by
the Government on the Observations/Recommendations of the
Committee contained in its First Report (Sixteenth Lok Sabha)
on ‘Non-Compliance by Ministries in Timely Submission of
Action taken Notes on the Non-Selected Audit Paragraphs of
the C&AG of India’;

Fifty-seventh Report (Sixteenth Lok Sabha) on Action Taken by
the Government on the Observations/Recommendations of the
Committee contained in its Eighteenth Report (Sixteenth Lok
Sabha) on ‘Jawaharlal Nehru National Urban Renewal Mission
(UJNNURM)’;

Seventy-sixth Report (Sixteenth Lok Sabha) on Action Taken
by the Government on the Observations/Recommendations of
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the Committee contained in its Forty-third Report (Sixteenth
Lok Sabha) on ‘Indira Awaas Yojana’;

(viii) Eightieth Report (Sixteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the
Committee contained in its Forty-first Report (Sixteenth Lok
Sabha) on ‘Loss for Train parting due to Failure of Centre Buffer
Coupler (CBC) Components’;

(ix) One hundred and eighth Report (Sixteenth Lok Sabha) on
Action Taken by the Government on the
Observations/Recommendations of the Committee contained in
its Ninety-third Report (Sixteenth Lok Sabha) on ‘Management
of Vacant Land in Indian Railways’;

(x) One hundred and eleventh Report (Sixteenth Lok Sabha) on
Action Taken by the Government on the
Observations/Recommendations of the Committee contained in
its Sixty-fifth Report (Sixteenth Lok Sabha) on ‘Nutrient Based
Subsidy Policy For Decontrolled Phosphatic & Potassic
Fertilizers’; and

(xi) One hundred and thirteenth Report (Sixteenth Lok Sabha) on
Action Taken by the Government on the
Observations/Recommendation’ of the Committee contained in
its Eighty-ninth Report (Fifteenth Lok Sabha) on ‘Defence
Estates Management’.

(Ends)

REPORTS OF COMMITTEE ON PUBLIC UNDERTAKINGS

SHRI NEERAJ DANGI (Rajasthan): Sir, | lay on the Table, a copy each
(in English and Hindi) of the following Reports of the Committee on
Public Undertakings (Eighteenth Lok Sabha):-



()

(i)
(i)

(iv)

(Vi)
(vii)
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First Report on ‘Procurement of hardware/ software item to the
tune of Rs. 890.34 Crores through strategic alliance pertaining to
National Informatics Centre Services Inc. (NICSI)” based on
Audit Para No. 6.1 of Report No. 03 of 2021;

Second Report on ‘Bharat Heavy Electricals Limited (BHEL)™;

Third Report on ‘Undue enrichment through Recovery of
Turnover Tax from consumer pertaining to Indian Oil
Corporation Limited (IOCL)" based on Audit Para No. 2.1 of
Report No.14 of 2021;

Fourth Report on Action Taken by the Government on the
Observations/ Recommendations of the Committee contained in
its Eighteenth Report (Seventeenth Lok Sabha) on ‘NMDC
Limited” based on C&AG Report No. 5 of 2019 pertaining to
Operational Performance of NMDC Ltd;

Fifth Report on ‘Indian Railway Finance Corporation Limited
(IRFC)’;

Sixth Report on ‘Bharat Sanchar Nigam Limited (BSNL)’;

Seventh Report on Action Taken by the Government on the
Observations/ Recommendations of the Committee contained in its
Twenty-second Report (Seventeenth Lok Sabha) on ‘Unfruitful
Expenditure Towards Construction of Copper Ore Tailings
Beneficiation Plant relating to Hindustan Copper Limited (HCL)’
based on Audit Para No. 6.1 of C&AG Report No. 14 of 2021; and
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(viii) Eighth Report on Action Taken by the Government on the

Observations/ Recommendations of the Committee contained in
its Twenty-first Report (Seventeenth Lok Sabha) on “QOil India
Ltd (OIL).” (Ends)

(Followed by NBR/1B)

NBR-LP/1B/11.05

STATEMENTS OF COMMITTEE ON PUBLIC UNDERTAKINGS

SHRI NEERAJ DANGI (Rajasthan): Sir, | lay on the Table, a copy each
(in English and Hindi) of the following Statements showing Action

Taken

by Government on the Observations/Recommendations

contained in the Action Taken Reports of the Committee on Public

Undertakings: -

()

(i)

Sixteenth Report (Seventeenth Lok Sabha) of the
Committee on Public Undertakings on Action Taken by the
Government on Observations/Recommendations contained
in Ninth Report of the Committee (Seventeenth Lok Sabha)
on ‘Loss due to Imprudent Underwriting and lack of proper
risk assessment pertaining to New India Assurance
Company Limited (NIACL) [Based on Para no. 3.2 of
C&AG Report no. 13 of 2019]’;

Twentieth Report (Seventeenth Lok Sabha) of the
Committee on Public Undertakings on Action Taken by the
Government on Observations/Recommendations contained
in Seventeenth Report of the Committee (Seventeenth Lok
Sabha) on ‘Avoidable loss due to extension of loan in
terminated projects pertaining to India Infrastructure Finance
Company Limited (IIFCL) [Based on Para No. 5.2 of CAG



(iih)
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Report No. 18 of 2020]".

Twenty-third Report (Seventeenth Lok Sabha) of the
Committee on Public Undertakings on Action Taken by the
Government on Observations/Recommendations contained
in Nineteenth Report of the Committee (Seventeenth Lok
Sabha) on ‘Review of Loans to Road Projects pertaining to
India Infrastructure Finance Company Limited (IIFCL)
[Based on Para No. 5.1 of C&AG Report No. 18 of 2020]".

(Ends)

REPORTS OF DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON SOCIAL JUSTICE AND

EMPOWERMENT

st g a1l (e ween) ARy, H RvrT-Hdfa wmfiore

T AR

JAGIRTT Heel Fagla @I FAfT (2024-25) &

fFrfeTRae ufcrde=ii 1 Yb-Ud Ufel (3iUsil am f2<l #) JH1 oo i)

Rl g -
0,

(i)

(i)

First Report of the Committee (Eighteenth Lok Sabha) on
‘Demands for Grants (2024-25) of the Ministry of Social
Justice and Empowerment (Department of Social Justice
and Empowerment);

Second Report of the Committee (Eighteenth Lok Sabha)
on ‘Demands for Grants (2024-25) of the Ministry of Social
Justice and Empowerment (Department of Empowerment
of Persons with Disabilities);

Third Report of the Committee (Eighteenth Lok Sabha) on
‘Demands for Grants (2024-25) of the Ministry of Tribal
Affairs; and
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(iv) Fourth Report of the Committee (Eighteenth Lok Sabha) on
‘Demands for Grants (2024-25) of the Ministry of Minority
Affairs.

(Ends)
MR. CHAIRMAN: Hon. Members, | have received one notice under

Rule 267 from Shri Ramji Lal Suman demanding discussion over
situation arising due to protest by farmers. He will have the occasion to
speak during the Zero Hour. Now, we will take up ‘Matters raised with
permission of the Chair’. Dr. Radha Mohan Das Agrawal — Concern
over Non-Implementation of Sales Promotion Employees (Conditions of
Service) Act, 1976.

MATTERS RAISED WITH PERMISSION OF CHAIR

Concern over Non-Implementation of Sales Promotion Employees
(Conditions of Service) Act, 1976

ST T AEd ST AT (IR UST) : AU HEIG, U g
HEdqul fa9a UR 37U+l 91 G BT HidT AT 8, $9d o 39aT

9gd-98d ggdIG| .(TQY)... AT ST, WRT AT U1sl R a1

ST ..(TIETT)...

MR. CHAIRMAN: Nothing is going on record. ... (Interruptions)...

ST .11 A1 ST ST : GHIULT HEISd, 39 ANl Bl 3fTad TR &l
TS 2, A AN G DI HHT A e 81 <71 918d &1 .(TITHH)....
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MR. CHAIRMAN: One minute. ...(Interruptions)... Nothing is going on
record. ...(Interruptions)... Hon. Members, would you listen to me for
a minute? ... (Interruptions)...

ST XTI H1g1 SR AT : I8 {971 Aierd o1 fawy §1 def g9 oIl A
@2l ..(FIIH)...

MR. CHAIRMAN: Would you listen to me? ...(Interruptions)...\Would

you listen to me, hon. Members? ... (Interruptions)...

ST JT4T g ST AT : GHTALT 7S, § TqehT MR § feh 3o
TS SIRT 3R H, 3o HE<d YUl (A9 IR I8 HET S BT AR [T B
TeIed, # 99 9 fafecas g, safory g9 ovf @t it dier 2, S99 Hell-
Wi IR g1 ..(Fae). J818y, Fedls I8 © (4 I Afeha Aed
RIS 3T & SldeHd & T AIATS o B 2l A T AT YT 4
Fol A oIdHR I & 12 9 1 91 A Siacy & [aal-1ad & A s I8
g1 U ITpcH 3MR ACR AIShed ol U Siia- bl GRET H STAd
40 ¥ 45 fheHIeR Teld | ..(ae ). ..

MR. CHAIRMAN: Would vyou listen to me, hon. Members?

...(Interruptions )... Do you want to respond? ... (Interruptions)... The
House is not in order. ... (Interruptions)... Do you want to respond, Mr.
Minister? ...(Interruptions)...Give one minute and then | will call.

...(Interruptions )...Hon. Minister, there is agitation on an issue.
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SHRI JAIRAM RAMESH: Not agitation, Sir. It is a fact.
...(Interruptions)...

MR. CHAIRMAN: Would you allow me? | can assure you and say from
the Chair. ...(Interruptions)... | can say from the Chair that Dr.
Bhimrao Ambedkar, when he was given the Bharat Ratna, | had the
honour and privilege to be a Member of Parliament and in the Council of
Ministers. ...(Interruptions)... He is highly respected, ever respected
by all of us and it is a delightful situation that attention is being paid to
his teachings, preachings and wherever he had the occasion to be, in
the country or outside; there is nurturing of each and every place.
...(Interruptions)...

(Followed by DC/1C)

RK-RL/1C/11.10
N qUIfT (FUTTE) : 9167 Ao 89 Add fofU UId: de-rd, Jad
MEXUT 3R AR &l ..(FE@UM)... Hon. Minister.

..(Interruptions)... | will give you time. After him. ...(Interruptions)... |

will call you. ...(Interruptions )...

O Bt H3T (sft v RIS : 9o W=, &9 <l A el 98 |
9gd 37! A¥E W GAT © b I8 #31 Sfl 7 9gd A% Weal H SI. d€l
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ATed WHRT SDHY Sl b g H BHART Sl $ 4Id Dl Tebe a1l
..(IHT)...
MR. CHAIRMAN: You have to hear him. ...(Interruptions)...
i1 fooeet RIS : 59 A1U-91, I8 I & 91a1 e Sl s av
& ST ST DI TST + STRIS DR SiT BT BT STAT (BT 3R J1aT Aed
BT YRG0 EH & 918 W SR 91T H 3a+ A1l dh S© “HRd I A
TE FATSA| ...(GHT)... DY UIST 7 11 A2 Bl §HE HRb, 1952
P G H I ...(FAYM)... b T8 8 BT M STl ..(GeH). .
1952 & 1] 919 by election §Y, 3 by election H I BRI UIET 7 fIgH
H 991 A129 Bl R W SN ...(FEYH)... 3R I1ET A1ed Bl DR
qTet 81 BRI, 1 1952 & 915 Al 9197 AIed SIRT gAh 99 da A
3 3R UIfelamie & R BId| ...(FFHH)... S84 IET A= S,
WIHRTY 3TFSHR S 3MTH! Pl BRIBY < & W Racrars b B
...(TLT)... 37T ITET ATed BT AH AR ITch T4 BT GOUINT DR Bl
&M 6T 21 ...(FEH)... SHT BT oD T8 HAT Sl 7 BaT AT [ s8 i

JR-IN 3MESDHY BT A AP BA-HUYc g dI HH fhar 2l

(FTAGH)... R, § U dIg g ...(&FdH)... § 9197 929 & a7 g

R TR I Tel SAM g ...(TLH)... $9 <9 H 9191 Aled o 1951

DI H31 b Yg W SKING] (ST 211 ...(FLH)... 71 A 91 J&r 3l

Sil, AT Sl | Ueb GEN dlg Dl DI Al SR B ...(FLTH)... MY
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AT @1 Are T8l 8 b it qraT1 e ST, YR S dR Sl &
Y §U IR UR BH AN el &, 31T ANT 81 el &1 ...(aeH). .
R, I AN ST IR @ &l ...(FIIF)... § 9 W Bl MIRT el gl
..(TTHT).... TG AT2F & 4 BT SN dIc 9 b [ol§ SHYAN R 37 &,
§ @t (181 ATl g1 ..(FIHH)... U 78IS, § 3MUd! e |
BT ATST § 1 AERT YGT= H3i1, Al Sl & Aged H 9167 i .
IFEHY Sl &b A R U i Wl &1 BM I 8T B ...(FIEH)...
2026 ¥ HaE % 3RF IR & € W il 450 BIE S IR 91 7, 9
1 & & &b 9TS 37T AN DI Tl I b a1 A1 & 19 IR Hial
Sit < B arE i) I §91¢ B ..(aEH)... I97 Aed B Rier i,
e § Sy, ol YT AT M| ...(GE)... FETIRIEor g §
SR SRITY, ITAhT Tl A ...( ). .

MR. CHAIRMAN: | cannot... ..(Interruptions )... | will not allow this. The

House stands adjourned to meet at 2 p.m.

The House then adjourned at thirteen minutes past
eleven of the clock.
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DC-PRB/1D/2.00

The House reassembled at two of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: | have an announcement to make. ...(Interruptions)...
One announcement, please. ...(/nterru,oz‘/ons)... Hon. Members, a
request has been received from the Minister of Parliamentary Affairs,
wherein my permission has been sought for taking up the Banking Laws
(Amendment) Bill, 2024, before the Appropriation (No.3) Bill, 2024,
listed in today’s Revised List of Business. Hon. Members, this request
had also come from the main Opposition Party. | have acceded to the
request on the premise that both sides have agreed to this.
..(Interruptions)... Accordingly, the Banking Laws (Amendment) Bill,
2024, will now be taken up for further consideration and passing. Hon.
Parliamentary Affairs Minister...(Interruptions).. | will come to that.
..(Interruptions)...

THE MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KIREN
RIJIJU): Sir, on the request of our main Opposition Party, the Congress
Party, we have agreed that since the two Bills are listed...

MR. CHAIRMAN: On my suggestion also.
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SHRI KIREN RIJIJU: And, as hon. Chairman also suggested that there
are two Bills listed, we are ready to take up both the Appropriation Bill
as well as the Banking Laws (Amendment) Bill. ...(Interruptions)... On
that request, we agreed to take up the Banking Laws (Amendment) Bill
first and, | would request the Opposition Party to allow the House to
function and start the discussion on the Banking Laws (Amendment)
Bill. ...(Interruptions )...

MR. CHAIRMAN: Shri Pramod Tiwari is raising a point of order.
..(Interruptions)... Please. ...(Interruptions).. One minute. All will have to
go to their seats before you raise the point of order. ...(Interruptions)..
Please, all of you take your seats. ...(Interruptions )... Nothing is going on
record. ...(Interruptions)...

(At this stage, some hon. Members left the Chamber.)

SHRI PRAMOD TIWARI: Sir, with your permission, Rl U Rae %I

3R B9 ¥d 39 ¥& H 43 ©...(agm™)...

MR. CHAIRMAN: One minute. Baba Saheb Ambedkarj, who was the
architect of the Indian Constitution... ...(Interruptions)...

i e foart : W), & fAeie ... (aem). .

it SRR 99T : ), ! diet STl ..(STaeT)...

it GUTART : el g i SIS . (aae ). .
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It STIRT I . IR, 3ATY U8l SAh! qiof SISY ..(TLTH)...
it [uTafc : ggel gor dier SINTQI ...(EeT)... STIRT Sil, § &1 e
e g .G ). .

it STERTH THIT : W), S9P1 Wisc 31 e B ...(TILIM)...

it gele foardt : o, A% % L (gaeam). .

MR. CHAIRMAN: Dr. B.R. Ambedkar, for all of us, is a father figure, an
architect of the Indian Constitution... (Interruptions )...

SHRI JAIRAM RAMESH: Sir, point of order §71 & |...(STae)...

it Ay : Y, 39 U IR W90 91 AT I (FaEH). .

it gile forardt : fv <1 ard /91 A1 g . (caE)...

it Aty ;. § S9! AN I G L (FaETH).

#Il SR 9 : WX, WISC AT AT DT & ...(qYM)... AT Ga

WIS 3 TSN I3TXE &, T8 B4 & Al 87 ...(FALTH)...

2l AUTIRT : ART I8 Dol 8 b FOE IRuR] & qR H JFTSHR Sl o
T $T el BEl ol ...(FHH)... ATeAdl W, SAANT H [aearq 3,
fede 4 fqeary ¥, fSeed¥ 81 BN | ..(aqEM)...

1l g1 fray : 9, H $ 3R &8 a1 §...(au™). .

it JrHTafr : A TS R ST, 3779 Ueh Wige 3Tt ST NSl Rl
Tred 21 AR ATS] AGE DIY IR I 9arsy b &1 9 a9 #§ 78 X
PN T Bl
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SHRI PRAMOD TIWARI: Sir, under Rule 238 of the Rules of Procedure.
W71 Rt g FE & {6 3R vRA &1 9fdgm 2, a1 98 fda! 9gied
27 ...(TaHM). .

it FUTIRT : Tt DI T TG, IET AR - BT o7 {6 ..(HIaLgH)...

ity foramdt ;. W), 59 S 981 99 g §, 98 fhaa! 98ield 90 g a?

IR 9197 ATed TS DR 8] BId, I 89 & 9S 7Tel 8Id| ...(FILT)...

MR. CHAIRMAN: What is your point of order? ...(Interruptions)...

ft yee R : I8 dfoas =8 e .. (caaam). .
(1E/AKG TR 3111)

AKG-DPS/1E/2.05

ISR B F3il (31 fhva RIS : A=, melisan 9 8 w301 Sft 9 &l
S Iehed a1 T, SHS IR H AT AT| ...(FGETH).... T8 AT Sff 7 95
HIh-Hh Aeai H DU Ut - g6 Aed WHRG SHY Bl fba
dXIb ¥ 3qHTd fobdr, ST & IR ¥ 157 foham o1l ..(agm)... IR,
11-12 ebe &1 GIfeA! T IS8T BhR, IR a<hed Bl BT DR Q¥ DI TS
DR DI Y S BIL DPR IE &, H DT WS Bl §l ...(GLH).... bl
T8 HAI Sl 9 gD A Bel fdh iU Uil 3 qad ygel 97 Aed
HIART SIS hR Dl Yag | 3R g1 § faqd H yed= & d8d g-1d |
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& BT D [HAT 5| ...(GETH).... TS BT UTCT DI S H HAHT AT
MY ...(FILH)... SFSHR Sil SIIRT I B §F a1 H 371 Ar8d
o, lfhT B 7 4 T8 (ST ...(FAHM)... SEART BT, I 3 1T
ATRd Bl GG Bl BISAT TSI ...(AL)... AP 918 1956 H 16T Aed
WHRT TSN b1 TRITATU BIF b d1& HIUF YISl = 1990 TP Ta]
ATed B WIRA ¥ DI 37aTS o7 ¥ W 7R bl ...(@@agH)... I8 dl
g HIUF UIST DI G A qreE) (BT, ..(GE)... S ARG STl
UIc] & qHYT I I AT B AXBR DI TS G, qd SITDHR 1]
ATed WHRTE MDY I WK I ¥ TATST T ..(GET)... FIT 3779
ST S0 ¥ /1G] AR & ol TR 87 ...(Fa9m)... 39db ga+ UM &,
(FAYF)... I UMY DI A% A b AU YR &, @ TSyl
..(HGHT)... T ATE9 b 1 DI YN S8 I HET & ol B9 9iet
A...(AY™)... I8 IS G MY ...(FIHH).... 37T 161 A2d BT T
B, TR dR are e & fofg 1 o1 it 3 &R 32 &, I8 S
TE1 Bl ...(aUH)... G B A1 BT & 918 9191 Aed | ufed
8% A BB T, ...(FGE)... 1950 § WY, 1951 § 41, BT HT b 3fAral
Plg Th ATBT TICHIfIT, ...(FGEH)... SHIFHG Al 9 Ralcs
Teh TICHITRIT o b T ReeRe ot ol ...(agr)... 3T AR F A=
T8l ©l ...(adH)... 9191 |eq o by 3R SN JIRIY by, T8l A
..(TAL)... I1G1 Aed P 9gd Q! BIPR USd 988w Bl Hidde |
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SKI®T ST US| ...(FGEH)... T AT AR BT I 4] Th FefdT Tai
g7 ..(FAYUM)... 3T AR o 991 Aled b by W eI Bl
...(FGHT)... IET A2d & BR B, 6T ATed B ST A I, 16T A1ed
D1 FoTai Y el A €, 319 Al | H AT are T2 fhan .. (aE).
qg 1 SR ATER FETH H3i1, TR+ Al St 8, g dfqer faaw
HAT BT YA P B 2 ...(FIHH).... AR S 979 <ied weret & - e qf,
Sler i, S 4@, o g, J IR BRI HRA BT B W EER
3Ry g H3i1, /Gl St 1 Y6 {7 B ...(GHH)... 37T Yeb H1H
JATSY, ...(FG)... Th B a8V, ST MY 19T ATed Bl I HIP
T 31 ...(EE)... 39 &1 5T B ..(FEEM)... Bl I8 JAT Sff A
S QRT G<hed [T 8, SH A6 -1h HET & ...(RaHH)... 10-12 b

B [T IST B AT T AT I8 27 ...(FGH)... Ig S a1 T8l o
(FAYF)... § ARG WA S A SRIY BT =78 g dqary
O] H HHS H Sl 9 S 8, SH X B YR TR Bl AN P FH
US] AT AT ..(FILH)... 10-12 Hehs B dIfSl fred IST o 31
3T DI [ARTE T2 B FHd &l ...(FFEM)... AT GHIT A2,
AR IS, WIRAIY ST 9ISt & oY 9161 A2 siedhr R &,
(FAYF)... TG Aed YO §, ...(aHM)... 61 Aed HERE
IRISHY BN ToTg I&-11 B ...(agm™)... Y% He 4, 161 Aed &
9fel A ST goIT UST Bl ..(IFEH)... I ST §HeT (6T, TATH




o3
Uncorrected/Not for publication — 18.12.2024
foraT, I8 U9 319 A% 2] B Ahd &l ...(FGEH)... B U] Dl 39
g9 ®l HId P ST TS ...(GET).... 31T AT% 8] B Idhd ol
...(TIYT)...
MR. CHAIRMAN: Shri Pramod Tiwari, what is your point of order?

S} yHie faar) : R, TNl |rgd A SIE 9t ol ... (STaem ). .

MR. CHAIRMAN: Alright! ..(Interruptions).. Please take your seat.

..(Interruptions)... Now, the Leader of the Opposition.

(Contd. by USY/1F)

PSV-USY/1F/2.10
faaer & =1 (i wfgrpTeld @=A) : W), 89 DTS ...(FAYH)... B9 By

TIAT T ... (qag™)....

MR. CHAIRMAN: Hon. Leader of the House, please control your
Members. ...(Interruptions)...

# AfeThIo WA : WX, BF Bl U1 GEl PR A8l 3T B
..(FALT)... ST 9T &I IR 37 T8 IoThR [SEheH H ol 9,

S8 I8 HET AT fh TS HY & IR H T T SI] 36-IS DY dIeld

g, 3R - B! IH] 7D ST ... (FFHH)... T M= |l IR 3R
Y ...(ag ). ..
it |UTIR : 79 Q=T B L. (Sgagm). ..
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8t Aferdpro @ : 81, T8I ... (FaYH)... 3FR UH & {IEM &l
ATTH ofd 1 AT ST H 31T W B S| ... (FIGT).... T8 STD] BBl
ATl ...(FIYM)... SAMAY B[ I A2 BT AIA b, g

BT ITH Rl ..(TIHIH). ..

MR. CHAIRMAN: Yes, Shri Kiren Rijiju.

daar &t w3t (sft fova Risiey): |wrafa weied, &= ot R 9
B39 Bl mislead TR 3B Tl ...(GHM)... § J&I I B8 &1 § o 39
10-12 WdH<S BT video clip BT B fHAT IHh Bl AlS T8l Tdhd ol
...(TFE)...

7t ATBISI WA : B9 IT 3MMATST 31 PR | ... (FIEH)....

it fova RRIS @ om0 <1 &1 TRIE a7 & HIRMT &R I} El
...(TFE)...

i} AfeThToT @Y : TR, TS Sfl 7 IFASHR BT I8 Sl YA b3 &,

I8 &9 o I8 8] BRI ...(TIY)...

MR. CHAIRMAN: Hon. Leader of the House. ... (Interruptions)...

21l AferhTo @R« I8 i fRIE) AR 81 ...(Fagr)... |fder
feRTE WRBR B ..(TqLT)...

MR. CHAIRMAN: Hon. Leader of the House. ... (Interruptions)... Only

Hon. Leader of the House. ... (Interruptions)...
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AT & Ad1 it S 9P AdE) ;. 9WMid S, [Jue & A
..(FGI)... GHURT ST, fquer & <1 37 Afesthro[T @RI St 59

THe DI At B TG P ATETH H T Bl TARTE B T2 & AR mislead

PRIB &l ...(FAGH)... T[& H3I Si BT GRT BT GRXT Ihed $99 91 IR AT
fep 3O SfId S 9IRS I I161 W2 FFSDHY Sl Dl B faREDR
| ...(G)... ST gHen QIS fhanl ... (Faum)... 6!
AT H B BT B [HAT AR A AN 3MSTdhe FSHR Sil Bl AH
o Bl ...(agM)... ofh 99 39 91 # & 31K Sy Sif i<l
o, I Y HH! I ITD! 91 T2 A1 .. (AGE)....

MR. CHAIRMAN: Hon. Leader of the Opposition. ... (Interruptions)...
it ST 9T AT : 3R R AN 7 H#AY S FEd § f& g9 @ A,
3RO AIGT Sl 1, AR HIG] S & =icd | ST HHARTT IFISHR Sil
DAl DI SHLT RIS Bl ... (GEH)....

7 AfETRIS @_A : W), SRy ... (agm). .

it ST JhTel A T : YR I o1 H ... (a9 ).

it AfeAdI] @A : 31 SIe 1 2 ... (FFEH). ..

st ST BTl Al : I8 D! a9 AT 7, 59 SART A9 o]

...(TEEF). .

TS AT S : I, ATSS D1 3 8 3R ... (e )....
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7 AfAPIoH @ : W, § &l B 91 B8 BT g ... (FagH)....
S 1 fha? ... (Fag ). ..

31t ST UBTRI TS : S AU -HIY 912 I8 ... (FGEH)....

it AfEAPI @R : R, el So...(AHM).. ..

it HTafel : A WSRO, L (TG, ..

1t ST Uh1e1 T8 : ATS I8 S Dl a1 &, ... (FGE)....
2l AfeIPIoH @ : Bl I/ HT IIAT? ...(FIUH).... HY qreA1?

...(TEE)....

1t ST Yh1e1 T8 : ATS I8 S Dl d1d &, ... (AGEH)....

i AfAPIGT @ : HA Io 1G] ARG DI ST ATAA BT ?
...(STIE)....

it HTafer : A WERE, L (). ..

it AfeAdI] @ : § IF IR H A BT ... (aEH)....

it pHTafcl : AR R, U e .. (|adT). .

It ST UhTel TS : I18 I8 HETaRH0 4fH &1 91d Bl...(Fagm™). ..
1 ATTBISI @R : I 98] | qiefl 81 ... (g ). ..

st |umfd : M9 SMi STl ...(@E)... MY T dfSUl
...(STFET)....

it AferepTo]a @A < Ueb 1 914 ©1 ... (FAUH)....
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it ST YhTeT AT : 912 d oig+ H SI8] U, d8] &l 91d & ... (Faqe ). ..
it AfeTepTol= @A : Bl DI 1 21 ... ([GUH)..... AT UGT ... (FqEH). ..

SN ST YhTe1 9l : I S8 RIS G919 BT BT A5 Ale! Sl Bl AN

q {51l ...(FIYM)... I8 914 ST W€ B 2l ... (FQHH). ..

st afggerea @A ;oMU Ufeyl ...(FEg™)... dfsar H gl
...(FaE). ..

S FUTIRT : A1 SR, Yo eS| Sl $© a7, Ha- & GHel gaill
..(FAI)... 98 99 & |EE FaATl  ...(¥AYUM)... 39 GG
..(FAH)... H M B, Rifh {7 A, 99 Ugell IR T & FIR I8
T 91 3Tg, ol # W S &1 IR ST 8] ...(FGIH)... 3R 3MH JRIY
2 & q1aT ATRd HIFRTa S aR @ ST Hif W8l 7, Rigia e € 3R &n
I oIy 9iasy & fg grrpel a1 2, ... (Fae)... 9 et 9 Ife sy
HIYUT BT JATh el BT, AT HIYUT & TG FIT HET AT 82 ... (G, FT
39 HeI T&] AT A8 272 ...(FIYH)... The House stands adjourned to
meet at 11.00 a.m. on Thursday, the 19" December, 2024.

The House then adjourned at fifteen minutes past two of the clock till eleven
of the clock on Thursday, the 79" December, 2024
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